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and marketing requirements are properly
pooled and satisfied; and

(v) ensuring a fair wage to the hand-
loom and powerloom weavers for their
effortfs ;

(b) to draw up a realistic and time-bound
programme of action to be taken in each State
for the development of each scctor during the
Fourth Plan period; and

(c) to consider any other attendant or
ancilliary matter connected with the above; and
to suggest suitable measures.

Adverse balance of India’s trade

1336, DR. H. P. SHARMA : Will the
Minister of FOREIGN TRADE be pleased to
state:

(a) the countries with which India had adve-
rse balance of trade during the years 1576-71and
1971-72 and in the first quarter of 1972-73 and
the overall balance of trade of India during
these years ;

(b) the balance of trade with rupee-payment
countries during each of these years; and

(c) the main reasons for adverse balance of
trade ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
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A. C. GEORGE) : (a) to (c). A statement is
laid on the Table of the House. [Placed in
Liberary. Se¢e No. LT-3306/72]

Rural Electrification Schemes submitted
by Rajasthan and Bihar

1337. DR. H. P. SHARMA : Will the
Minister of IRRIGATION AND POWER be
pleased to state :

(a) whether any rural electrification schemes
had been sub d by Gover ts of Rajas-
than and Bihar for 1972-73 ;if so, the cost
and other details thereof and Central Govern-
ment’s reaction thereto ;

(b) the percentage of villages so far electri-
fied in the two States and the comparative all-
India figures, showing also the percentage of
rural population who is so far devoid of this
aminity, and

(c) the time by which rural electrification
in the two States and in the country as a
whole is proposcd to be completed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B. N. KUREEL) : (a) The Rural Elec-
trification Corporation Limited had under
consideration (as on 30-6-1972) the following
rural electrification schemes received from the
State Electricity Boards of Rajasthan and Bibar
for loan assistance :—

Sl. Villages  Pumpsets to Estimated
No. Name of the Scheme cm,id be energised (in lakhs)
From Rajasthan
1. Scheme of rural electrification in Kekri Tehsil ..
area in Ajmer district 44 1540 56.044
2, Jhajpur and Kotri panchayat samitis in .. -’
: Bhilwara district. 52 1762 62.137
3. Salumber and Girwa Panchayat Samities in ..
Udaipur district 66 1471 59.30
From Bihar
1. Scheme of special transmission line and sub- ..
stations in Mor ghyr ar.d Bbagalpur districts 101.87
2, Seven block in Gaya district 246 1900 100.85
3. Four block in Gaya district 157 1750 77.475
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The Rural Electrification Corporation Limi-
ted have so far (as on 30-6-1972) sanctioned 17
and 19 rural electrification schemes of Rajas-
than and Bihar State Electricity Boards involv-
ing loan assistance of Rs. 912 lakhs and Rs.
1119 lakhs respectively.

(b) The
blow :

requisite information is given

AUGUST 8, 1972

Al Rajas- Bihar

India than
(i) Percentage of
villages electrified 21.6 12.7 12.64
(ii) Percentage of
rural population so far
devoid of amenity of
electrification. 55.0 733 769

(c) The period during which all villages in
India including two States viz. Rajasthan
and Bibar will be electrified would depend
upon the resources available in the Fifth and

subsequent plans.

Imports channelised through State Trad-
iag Agencies

1338. DR. H. P. SHARMA : Will the
Minister of FOREIGN TRADE be pleased to
ftate :

(a) the percentage of the country’s imports
that were channelised through State Trading
Agencies during the past three years ; and

(b) the pretisc policy of Governiment in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN "TRADE (SHRI
A. C. GEORGE) : (a) On present indications,
the share of public scctor in the import trade
will bé 70 to 75%. However, information
about the share of public sector in the import
trade during the past three years is being col-
lected and will be laid on the Table of the
House.

(b) It is the declared policy of the Govern-
ment to progressively canalise the bulk of our
imports through public sector agencies.

Trade with Rhodesia and South Africa

1339. DR. H, P. SHARMA : Will the
Minister of FOREIGN TRADE be pieased to
state::

(a) whether the U. N's cconomic sanctions
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against Rhodesia and South Africa have been
violated by certain members of the U. N.
including India ; and

(b) if so, the precise nature of exports to
and imports from these countries by India
during the past three years, indicating the
names of the items and cost thereaf and the
reosons for violation of such sactions ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) India has not violaed
the economic sanctions |jimposed by the
Security Council against Rhodesia and South
Africa.

(b) Deoes not arise.
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